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Order dated 27.04.2017 CP NO 109/ND/2014 Ms. Christianus Muller

Shri S.K. Gupta PCS represent for the respondent it is reported that
the matter is still subjudice before Hon’ble High Court of Allahabad
bearing CA No.13/2015. p

Thate
As pEI%SpGHdEHt counsel issue involvedrelates to order passed
by Hon’ble CLB, New Delhi. Hence mater is further adjourned till
31.05.2017
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